CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH

C.P. NO. 337/1997 in
O.A. NO. 597/1997

New Delhi this the 24th day of November, 1997.

ON°BLE SHRI JUSTICE K. M. AGARWAL, CHAIRMAN

HON BLE SHRI R. K. AHOOJA, MEMBER (A)

Ram Mehar Singh (10480/DAP)

$/0 Shri Man Singh,

R/AO V. & P.O. Dikadla,

P.5. samalakha, Distt. Panipat, ‘

Harvana., ... Applicant

{ By Shri Shyam Babu, Advocate )
~Vaersus-—

1. Shri T. R, Kakkar,
Commissioner of Police,
Police Headguairters,
I.P. Estate,

New Delhi.

2 Shirl Aditya Arva,
Dy. Commissioner of Police (HA-I),
Police Headguarters,
I.F. Estate,
New Delhil. ... Respondoents

‘0. R ..D _E__R (ORAL)

Shiri Justice K. M. Agarwal -

As  the application Tor contempt was found to bs

nremature, the learned counsel for the applicant
sought permission to withdraw the same. Accordingly,

it is dismissed as withdrawn.

o

( K. M. Agarwal )
Chailrman




